Title: Regarding a steep fall in the price of onions and lifting the ban on exports.
SHRIA.C. JOS (TRICHUR): Sir, we want to raise an important matter....(/nterruptions)
MR. SPEAKER: Have you given notice?

...(Interruptions)
SHRIA.C. JOS : We could not give notice....(Interruptions)
MR. SPEAKER: Hon. Members, please understand.

...(Interruptions)

MR. SPEAKER: | am on my legs. Hon. Members, please take your seat. Sixty-four hon. Members have given notice
to speak. So, they would be called first. It is not proper to raise a matter without giving notice. It is not proper to
obstruct the House. | will give you a chance later. Please sit down.

...(Interruptions)
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